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Adult Education Programme

9838, SHRI S. KUNDU 1 Will the
Minlster of EDUCATION AND YOUTH
SERVICES be pleased to state :

(a) whether It is a fact that Government
have launched recently Adult Education
programme or are plainlng to lunch the
same;

(b) if so, the details thereof;

{c) whether any districts have been con-
sidered suitable to lunch such pilot scheme;
and

(d) If so, the names of such districts
and method and content of such adult edu-
catlon ?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. VK.R.V.
RAO) : (a) to (d). A statement fs laid on
the Table of the House. [Placed in
Library. See No. LT—3538/(10]

Senlority of Permanent Government
Employees

9839 SHRI RAM CHARAN:

SHRI NARDEO SNATAK :

Will the Minister of HOME AFFAIRS
be pleased to state )

(a) whether it Is a fact that that accor-
ding to the orders lssued by his Minlstry,
a permanent Government sorvent Is treated
as senior to the temporary Goveroment ser-
vant in the Central Secretariat and fts
Attached and Subordinate offices;

MAY 15, 1970
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(b) whether It is also a fact that there
are about 430 Lower Division Clerks in the
ordnance Depots of the Minlsiry of Defence,
belonglog to the Scheduled Casts and Sche-
duled Tribes and most of them are perma-
nent Government servanis;

(c) whether it Is further a fact that the
Lower Divislon Clerks other than those
belonging to the Scheduled Castes and Sche-
duled Tribes, who were confirmed after the
Scheduled Caste/Scheduled Tribe candidates,
are belog promoted, while the Scheduled
Caste/ Scheduled Tribe candidates are not
being considered for promotion; and

(d) if so, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Accor-
ding to the general principles of seniorlty
contained In Office Memorandum No.
9/11/55—Rps, dated 22-12-1959, issued by
the Ministry of HOme Affairs, Permanent
officers of a grade shall be ranked senlor to
persons who are officiatlag in that grade,
However, these principles of seniority have
not so far been adopted in the case of Class
111 and 1V civillan employees of the lower
formations uoder the Minlstry of Defence,

(b) to (d). The requlsite {nformation is

belng collected and will be lald on the
Table of 1he House as early as possible.
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